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Supreme Court [21]

CIT v. Affluence Commodities (P) Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine
SC 3630

CIT v. Chandrikaben Rajeshbhai Undhad, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine
SC 3632

CIT v. Jagdish Bhagwandas Ahuja, (Ujjal Bhuyan and K. Vinod Chandran, JJ.), 2025 SCC OnLine
SC 3621

CIT v. Maxis International SDN BHD, (B.V. Nagarathna and K.V. Viswanathan, JJ.), 2025 SCC
OnLine SC 3618

CIT v. MD Industries (P) Ltd., (Pankaj Mithal and Prasanna B. Varale, JJ.), 2025 SCC OnLine SC
3633

CIT v. Parmukh Exports, (Pankaj Mithal and Prasanna B. Varale, JJ.), 2025 SCC OnLine SC 3624

CIT v. Shilparamam Arts Crafts & Cultural Society, (Manoj Misra and Ujjal Bhuyan, J1.), 2025 SCC
OnLine SC 3626

CIT v. Vijay Anandbhai Chavada, (Pankaj Mithal and Prasanna B. Varale, JJ.), 2025 SCC OnLine SC
3620

Commercial Tax Department v. Power Grid Corpn. of India Ltd., (P.S. Narasimha and A.S.
Chandurkar, JJ.), 2025 SCC OnLine SC 3616

Commr. (CGST) v. Bharti Airtel Ltd., (Pankaj Mithal and Prasanna B. Varale, JJ.), 2025 SCC OnLine
SC 3631

Jharkhand Bijli Vitran Nigam Ltd. v. Sri Gopikrishna Infrastructure (P) Ltd. Authorized Signatory,
(P.S. Narasimha and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 6303

Mukesh Kumar Garg v. Union of India, (Pankaj Mithal and Prasanna B. Varale, JJ.), 2025 SCC
OnLine SC 3625

National Faceless Assessment Centre v. Consortium of Institutions of Higher Learning, (Manoj Misra
and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 3623

Nepra Resources Management (P) Ltd. v. State of Gujarat, (Manoj Misra and Ujjal Bhuyan, JJ.), 2025
SCC OnLine SC 3627

Nirma Industries Ltd. v. CIT, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 3634
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Pradeep Goyal v. Union of India, (B.V. Nagarathna and K.V. Viswanathan, JJ.), 2025 SCC OnLine
SC 3622

Studio 18 Media (P) Ltd. v. CIT, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC
3635

Union of India v. Indian Medical Assn., (P.S. Narasimha and A.S. Chandurkar, JJ.), 2025 SCC
OnLine SC 3619

Xaviers Institute of Management v. CIT, (P.S. Narasimha and A.S. Chandurkar, JJ.), 2025 SCC
OnLine SC 3617

Yash Society v. CIT, (Manoj Misra and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 3628

Yum! Restaurants (India) (P) Ltd. v. CIT, (Manoj Misra and Sandeep Mehta, JJ.), 2025 SCC OnLine
SC 3629

Allahabad High Court [300]
Aasif'v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 23744

Abdul Wamique v. Union of India, (Ajit Kumar and Garima Prashad, JJ.), 2026 SCC OnLine All
23835

Abdullah v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 23630
Abhishek v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 23689
Abhudaya Paper Mills Ltd., In re, (Piyush Agrawal, J.), 2026 SCC OnLine All 23646
Adarsh Kumar Dubey v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 23623
Adarsh v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 23628
Ajab Yadav v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 23732
Ajay Kumar v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 23663

Ajay v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 23704

Akash Kalra v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 23632
Akash v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 23611

Akash v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 23757

Ali Shahjad v. National Highway Authority of India, (Mahesh Chandra Tripathi and Kunal Ravi
Singh, JJ.), 2026 SCC OnLine All 23837

Altaf Ali v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 23683
Amar Singh v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 23679
Ambika Singh v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 23595
Amit Chaudhary v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 23599
Amit Kumar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 23600

Amit Tripathi v. State of U.P., (Rajiv Gupta and Devendra Singh-I, JJ.), 2026 SCC OnLine All
23772

Anees Ahmad v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 23687

Anil Kumar Saroj v. Union of India, (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026
SCC OnLine All 23830

Anil Kumar v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 23734
Anil Kumar v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 23594
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Anil Verma v. State of U.P., (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All 23993
Ankit Shukla v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 23759

Ankur Banerjee v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 23588
Ankush Tyagi v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 23682

Anuradha Mishra v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026
SCC OnLine All 23849

Apaar Rastogi v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 23637
Archana Pandey v. Ambikesh Mishra, (Saurabh Lavania, J.), 2026 SCC OnLine All 23798

Arif Khan v. Roshan Jahan, (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine All 23986
Arif'v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 23748

Asharfiv. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC OnLine
All 23833

Ashfaq Ahmad v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 23667

Ashish Kumar Sinha v. State of U.P., (Rajiv Gupta and Devendra Singh-I, JJ.), 2026 SCC OnLine
All 23771

Ashish Kumar v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 23728

Ashish Yadav v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 23695

Ashok Kumar Singh v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 23822

Ashok Kumar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 23614

Ashraf'v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 23686

Atal v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 23703

Atul Tiwari v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 23739

Avinash v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 23749

Avlok Mittal v. State of U.P., (Rajiv Gupta and Devendra Singh-I, JJ.), 2026 SCC OnLine All 23767
Ayodhya Prasad v. State of U.P., (Manish Kumar Nigam, J.), 2026 SCC OnLine All 23825
Baba Ram Prakash Ent Udyog v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 23576
Babu Lal v. Prescribed Authority, (Irshad Ali, J.), 2026 SCC OnLine All 23990

Baby v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 23581

Baliram v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 23696

Balram Chandra Verma v. Munwar Jahan, (Prashant Kumar, J.), 2026 SCC OnLine All 23808
Bantiv. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 23738

Bhakku Singh v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 23661

Bharat Lal Gupta v. State of U.P., (Prakash Padia and Vivek Saran, JJ.), 2026 SCC OnLine All
23991

Bhoopendra v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 23583
Bhoora v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 23672
Botu v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 23654

Brajendra Amiy v. State of U.P., (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC OnLine
All 23818

Brijesh Kumar Singh v. State of U.P., (Neeraj Tiwari and Vivek Saran, JJ.), 2026 SCC OnLine All
23842
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Committee of Management v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.),
2026 SCC OnLine All 23831

Deepak v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.), 2026
SCC OnLine All 23649

Deepika Arora v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 23638
Digambar v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 23680

Dildar v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 23733

Dileep v. State of U.P., (J.J. Munir and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 23982
Dilip Rathore v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 23723
Dilip Shah v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 23605

Dinesh Kumar v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 23675

Dtdc Express Ltd. v. Vidya, (Piyush Agrawal, J.), 2026 SCC OnLine All 23641

Durgesh Bajpai v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 23730
Durgesh Singh v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 23634

Faisal Khan v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 23613
Fakhruddin v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 23627

Firoz Anwar v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 23639
Gabbar v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 23760

Ganeshi Lal v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 23701
Gautam v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 23681

Gayatri Devi v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 23673

Ghaziabad Pashu Shav Chhedan Evam Charm Shodhan Aydyogik Uptpadan Sahkari Samiti Ltd. v.
State of U.P., (Ajit Kumar and Garima Prashad, JJ.), 2026 SCC OnLine All 23836

Girish Kumar v. State of U.P., (Saurabh Lavania, J.), 2026 SCC OnLine All 23853

Goodluck Traders v. Commr., State Tax, (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.),
2026 SCC OnLine All 23856

Govind Prasad v. DM, (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 23827

Guddi Devi v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 23626
Gulaphsa v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 23640
Gulzar v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 23662

Hari Narayan Tiwari v. State Information Commission, (Shekhar B. Saraf and Abdhesh Kumar
Chaudhary, JJ.), 2026 SCC OnLine All 23994

Harihar Narain v. State of U.P., (Rajan Roy and Manjive Shukla, JJ.), 2026 SCC OnLine All 23811
Hemant Rai Agrawal v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 23806
Himanshu Katira v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 23725

Hindalco Industries Ltd. v. CIT, (Rajan Roy and Rajeev Bharti, JJ.), 2026 SCC OnLine All 23846
Irshad v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 23715

Ishant Dhama v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 23624

Jagadguru Sakshi Foundation Mathura v. Shashank Shekhar Tiwari, (Saurabh Lavania, J.), 2026
SCC OnLine All 23803
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¢ University Grants Commission [Noti. No. Z. 28015/71/2008-N]
¢ University Grants Commission [CGHS&apos;s O.M. No.s.11011/2/2008-CGHS(P)]
* University Grants Commission [F. No. 25-4/2007 (CU) pt.file]
¢ University Grants Commission [F. No. 31011/2/2003-Estt-A-1V]
* University Grants Commission [F. No. 42/13/2012-P&PW(G)]
* University Grants Commission [F. No. 5(2)-B(PD)/2011]
¢ University Grants Commission [F. No. 5(3)-B(PD)/2011]
¢ University Grants Commission [F. No. 6-3/2012(Admn.I/A&B)]
* University Grants Commission [Noti. No. 10/02/2011-E.III/A]
* University Grants Commission [Noti. No. 1(1)/2012-E-II(B)]
* University Grants Commission [Noti. No. 1(8)/2012-E-II(B)]
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¢ University Grants Commission [F. 17-98/2010(FD-1/B)]
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¢ University Grants Commission [Noti. No. 1-1/2015(Misc.)/GA]

¢ University Grants Commission [Noti. No. F.3-2/2006 (Admn. I/A&B)]

¢ University Grants Commission [Noti. No. F.3-1/2004 (Admn. I/A&B)]

¢ University Grants Commission [Noti. No. F.3-1/2004 (Admn. I/A&B)]

* University Grants Commission [F. 1-1/2015 (Travel Desk)]

* University Grants Commission [Noti. No. F. 21-1/2015 (FD-I/B)]

* University Grants Commission [Noti. No. F. 30-57/2012(CVO)]

* University Grants Commission [Noti. No. F. 3-1/2004(Admn.I/A&B)]

* University Grants Commission [Noti. No. F. 3-1/2004 (Admn.I/A&B) (1)]

* University Grants Commission [Noti. No. F. 3-2/2006 (Admn.I/A&B)]

* University Grants Commission [Noti. No. F. 3-2/2006 (Admn.I/A&B) (1)]

* University Grants Commission [Noti. No. F.3-2/2015 (Admn. /A&B)]
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* University Grants Commission [Noti. No. F. 7-2/82(FD-II)]

* University Grants Commission [Noti. No. F.8-1/2014 (SA-III-Policy)]

* University Grants Commission [F. No. 10-2/2015 (TE)]

* University Grants Commission [F. No. 27-63/2009(ASC)]

* University Grants Commission [F. No.:- 7-5/2013 (FD II)]

* University Grants Commission [F. 17-98/2010(FD-1/B)]

* University Grants Commission [Noti. No. F. 19-5/2001 (Admn.I[/A&B)]
.21-1/2015 (FD-I/B)]
.2-103/2014(GA)]

.30-1/2014 (Admn. I/A&B)]

. 3-1/2004(Admn.I/A&B)]

. 3-1/2004 (Admn.I/A&B) (1)]

. 3-1/2004 (Admn.I/A&B) (2)]

. 3-1/2004 (Admn. I/A&B) (3)]

* University Grants Commission [Noti. No. F. 3-2/2006 (Admn.I[/A&B)]

* University Grants Commission [Noti. No. F. 3-2/2006(Admn.I/A&B) Pt. File]
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* University Grants Commission [F. No. 17-1/2015 (FD-II)]

* University Grants Commission [D.O. No. 12(73)/US(WE)/00/3688{/R]

* University Grants Commission [Noti. No. 36035/3/2004-Estt(Res)]
[
[

 University Grants Commission [Noti. No.
* University Grants Commission [Noti. No.
* University Grants Commission [Noti. No.
» University Grants Commission [Noti. No.
* University Grants Commission [Noti. No.
* University Grants Commission [Noti. No.
* University Grants Commission [Noti. No.

el e s Bl s By Blle s Bles My

* University Grants Commission [F. No. 8-3/2007-MC]

* University Grants Commission [Noti. No. AB 14017/48/2010-Estt. (RR)]
¢ University Grants Commission [Noti. No. AAI/327/30/2009]

¢ University Grants Commission [D.O. No. 8-2/2012-UIA]

¢ University Grants Commission [Noti. No. F. 15-3/2012 (ARC)]
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¢ University Grants Commission [D.O. No. F. 1-1/2015 (Secy)]

¢ University Grants Commission [D.O. No. F. 1-1-/2016 (Secy)]

¢ University Grants Commission [D.O. No. F.1-1/2016(Secy) (1)]
* University Grants Commission [Noti. No. F5-  /2014(HRP)]
* University Grants Commission [Noti. No. F.2-3/2015-2016 (Policy/MRP)]
* University Grants Commission [F. No. 7-1/2016-U1(A)]

* Central Board of Direct Taxes [Circular No. 5 of 2026]

* Central Board of Direct Taxes [Circular No. 6 of 2026]

* Central Board of Direct Taxes [Noti. No. S.0. 3454(E)]

* Central Board of Direct Taxes [Noti. No. S.0. 3455(E)]

* Central Board of Direct Taxes [Noti. No. S.O. 3596(E)]

* Central Board of Direct Taxes [Noti. No. S.O. 3654(E)]

* Central Board of Direct Taxes [Noti. No. S.0. 3655(E)]

* Central Board of Direct Taxes [Noti. No. S.0. 3743(E)]

* Central Board of Direct Taxes [Noti. No. S.0. 4190(E)]

* Central Board of Direct Taxes [Noti. No. S.0O. 4191(E)]

* Ministry of Corporate Affairs [Noti. No. G&CL: MCA: JUL:01/2026]
* Ministry of Finance [F. No. IRDAI/Reg/10/224/2026]

* Ministry of Finance [F. No. IRDAI/Reg/11/225/2026]

* Ministry of Finance [F. No. IRDAI/Reg/12/226/2026]

* Ministry of Finance [F. No. IRDAI/Reg/7/221/2026]

* Ministry of Health and Family Welfare [Noti. No. G.S.R. 130]

* Ministry of Health and Family Welfare [Noti. No. G.S.R. 131]

* Ministry of Home Affairs [Noti. No. G.S.R. 128]

* Ministry of Home Affairs [Noti. No. G.S.R. 129]

* Ministry of Home Affairs [Noti. No. G.S.R. 680(E)]

* Ministry of Home Affairs [Noti. No. G.S.R. 681(E)]

* Ministry of Jal Shakti [Noti. No. G.S.R. 132]

* Ministry of Law and Justice [Noti. No. BCI:D:4697/2026]

* Ministry of Mines [Noti. No. G.S.R. 683(E)]

* Ministry of Mines [Noti. No. G.S.R. 684(E)]

* Ministry of Mines [Noti. No. G.S.R. 685(E)]

* Ministry of Mines [Noti. No. G.S.R. 686(E)]

* Ministry of Mines [Noti. No. G.S.R. 687(E)]

* Ministry of Mines [Noti. No. G.S.R. 688(E)]

* Ministry of Mines [Noti. No. G.S.R. 689(E)]

* Ministry of Science and Technology [Noti. No. G.S.R. 660(E)]
* Ministry of Shipping [Noti. No. G.S.R. 133]

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003687496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003701264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003709441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763726

To get this list regularly join our:-

Telegram Channel
Follow us:-

LinkedIn

Instagram

Twitter

YouTube

Facebook

https://t.me/scconline

https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://twitter.com/scconline _
https://www.youtube.com/user/thescconline

https://www.facebook.com/scc.online

© EBC Publishing Pvt Ltd

- 108 -


https://t.me/scconline
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://twitter.com/scconline_
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online

- 109 -

<N vNol fRinlc)

© EBC Publishing Pvt Ltd


https://t.me/scconline
https://twitter.com/scconline
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://t.me/scconline�
https://twitter.com/scconline�
https://www.youtube.com/user/thescconline�
https://www.facebook.com/scc.online�
https://in.linkedin.com/company/scconline�
https://www.instagram.com/scctimes_/�

